357 Matters Under Rule 377

rights to the majority of its population. Its
insistence on perpetuating the inhuman
system of apartheid is a challenge to the
conscience of humanity. Tt is guilty of
committing acts of aggression against the
sovereignty and territorial integrity -of the
front line African States and grossly viola-
ting the fundamental principles of interna-
tional law. Its existence is the negation of
the oneness of the human race.

India has been opposed to its policy of
racial discrimination even before indepen-
dence. Mahatma Gandhi had organised a
crusade against it in South Africa even
before launching our own freedom struggle.
India has been among the foremost nations

who have time and again demanded total
ostracism —political, military, economic and
cultural—of South Africa from the comity
of nations.

Thus the invitation to experts belonging
to the racist regime of South Africa descri-
bed as ‘“‘The other notorious outlaw™ by the
Prime Minister Shrimati Indira Gandhi is
in violation of one of the basic tencts of the
nation's foreign policy.

Hence 1 urge upon the Government (0
take immediate steps to ensure that the
aforesaid invitation to the experts from
South Africa is withdrawn forthwith.

(iii) Need to establish a big industry in
Javnpur for solving unemployment
problem

Mo Yo o HTSAT (FTI7) : F1afq
qFNFA, AT AT FZT g AT AZ WA AT
ey @ fF I 93w T gFET e Aag
stased fregaq, qeaa &fte ATsardy
forvre 21

FENFT Y AT TEA 377 F 3T
mifqaTdz 7 48 waaAl 357 67 § i siAqR
¥ faedaa, 784 #f A 7 g FA
# fag #1507 F49 ISIT AT HT g9
UFATATT FTCF A1 92 & fF FiAge A
F1E a2 FTEY A1 A7) FEEY F fag
F=AT WIA T:7 FIAT AT F594 qI1 T
aedrs, O G 1 gArsaq fasnm, Tow
qArEr T AgA AT fawaAn, - fagy
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S1TYR & frgda, 1A aR AT K
g7 & ¥ wae faa

faw® 377 % 927 I3IC T AGS F
sa1a ¥ gEl fufaezy 3 aq fesmarar
fr az waar F-mk g afeq faarg w1
FFEATHT AT @rAET FATT F AH! aF ATIT
F F9 7 faa qF 11

¥ 99T & qA(9 F FATET @A B
a7 9T FIFI T § wqT AT
FeT-AH Aoz HAAYT 1 UF T3 ZFEeY 3BT
faar stage & fawega, adE &R 30
TR 1 3T FIA H HAG 1)

(iv) Steps taken to popularise Gunny
Bags cooling system

SHRI VIRDHI CHANDER JAIN
(Barmer) : Man’s working capacity and
performance is very much impaired by ex-
posure to hot environment of a tropical
country like India. More and more buil-
dings are being air-conditioned or air-cooled
to give relief to the people living or working
in those buildings. But the air conditioning
and air-cooling system:s consume lot of
power and huge initial expenditure is requi-
red to meet the cost of the plant and other
equipment.

The scientists of the Central Building
Research Institute, Roorkee, have develo-
ped a very cheap and power saving techni-
que of cooling the buildings by ‘gunny
bags cooling system'. By this ‘gunny bags
cooling technique’ the temperature of the
roof of a building is lowered by as much as
25 degree (centigrade) and room tempera-
ture by 10 degree (centigrade) thus providing
adequate thermal comfort for factory and
oifice workers.

Various Indian and foreign magazines and
papers are publishing articles highlighting
the effectiveness of this cheap and power-
saving cooling technique in a jcountry like
India where power is in short supply and
resources are scarce.

This technique has been dcveloped by
Shri S.P. Jain and his scientist-colleagues in
the Central Building Research Institute,
Roorkee in 1978. Since  then, many buil-
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dings in different places in India are being
cooled by this technique and the people
using them are being provided relief from

heat.

The Minister of the Department of Science
and Technology is requested to give a state-
ment regarding the steps so far taken by the
Department to popularise thijs technique in
the country and outside country and what
steps he proposes to take in the future.

(v) First class Railway coaches

SHRI KAZI JALIL ABBASI (Domaria-
ganj) : There has been unprecedented deterio-
ration in the maintenance of first class coa-
ches in the Railways. The situation is beyond
description on the NE Railway but even on
the Northern Railway things are pretty bad.
It has been noticed that following the increa-
sed attachment of A/C sleeper coaches, the
first class coaches have been totally ignored.
While one finds every thing in order in the
AJC sleeper coaches, the first class coaches
are in a very poor state of maintenance and
are at times worse than ordinary second
class compartments. Adequate attention is
not being paid to the cleanliness of the
compartment. The windows are very often
unusable : the lavatories are leaking and the
supply of electricity and water is irregular.
The fittings are so weak that they are
dh'!odgcd the moment they are touched.

The indifference towards maintenance of
the first class compartments even in presti-
gious mail trains is not understandable.
While there is only a marginal difference
Between the fares of first class and A/C
sleepers travel, the latter are given favoura-
ble treatment and the first class passengers
suffer in disgust. The Railway Minister
may kindly look into this matter and see
that the first class compartments are main-

tained properly.
(vi) Measures to promote tourism in
Jammu and Kashmir

SHRI SAIFUDDIN S0OZ (Baramulla) :
The exaggerated reporting on violence by a
gection of the press during and after June §
elections caused great damage to the tourist
industry in Kashmir. The houseboat
owners, taxi drivers, transporters, artisans
and businessmen have suffered great losses.
Innumerable house boats on the beautiful
Dul Lake and Nigean Lake have hung ‘to
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let’ hoardings. Since there is every possi-
bility to retrieve the situation for the next
tourist season, that is September-October, I
would strongly plead for special measures by
the Ministry of Tourism and Civil Aviation
so that greater number of tourists visit
Kashmir valley during the said months.
That action will be a shot in the arm of the
State Government which is doing all it can
to promote tourism in the State.

(vii) Need for giving fall status to Uni-
versity of Jamia Millia Islamia, Delhi

* ANETE FAA (HFILSAT) : TH AT
F1 asft A & fF avefte & darg & gaa-
qIT ATRATY A T3 30 T | T frasaq fy
g & F fau st 2 fF wrzmdrgag ¥
AFT ATAT AT % TAST ATAIH F 7ITH
FgH fFe 9T e F oz A i zw
A F1 fagra @ mr g sk graag a1
FFATT FV A ATHIHT FITT FTIH FIT,
IAFT WFIITAT AL T T4 F fqo ardq
§ mgHl ewd & | afea feegeam ¥ gfean
HTATEY T IQ@A g ATFAHIT F  FFT (AT
a9g % qfeaw iy g3 agd 9 8 |
1T AFARD AR Afewd arerw § -

foroay gzt &Y 9 FUIT FEFAT )

et srerstt *F araTg oY 983 9 7 1 -

fradt gfrafadl & i R gew § fag

seitig ghean afrafady o arfzz af+-

afgdy 21 Agi ®& N awfaadr a7 4]

fealy &rerer @\FAT WY F18A & gAH gAfera
gArsrd Agl &1 it f& afaafedr greq
FHIIA 7 Atz fea) F199 FIAA 9T qravay

T @ #

A AT ¥ I%IT 39 T &t 2 fw
FRfagdt zard #1 fefY w@w, s
X Afswa Fw @raq 11, gfafadt
greed  FHIEA IR g% TAT ®F AT q
g w5 qrafeat & gramar fwar sgg
feeeit #Y srar fafeaar gearfar &1 g
gfrafadt wrawt fear so sk agh ot
faafzar wras sz wfews w39 & ey
1 oY qL &Y A1



